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& This is an application for recalling the order dated

s

| 3.7.1986 passed by this Tribunal dismissing the Application
under Section 19 of the Administrative Tribunals Act (N0.13

of 1985) filed by applicant Rajendra Singh Chauban,

The applicant was employed as a Constable in the

Central Ipndustrial Security Force. He prayed for setting aside
the order of his dismisgal passed on 23,3,1985, It was held y 1
that in view of Section 3 of the Central Industrial Security
Force Act, as amended by Act 14 of 1983, and Section 2 of Act iif
of 1985, this Tribunal could not take cognizance of this case,
because the Central Industrial Security FanB is an armed force

of the Union; and S0, the Application was not maintainable in ';f il

-
-

view of Section 2 of Act 13 of 1985,

We have heard learned counsel for the parties, The &
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~given on merits,

“Cal

This qppfl’i:-.b.agibu#f

is rejected,

| 23,10,1986, ~ Vice Chairman.




